GOVERNMENT OF INDIA
MINISTRY OF DEFENCE
DEPARTMENT OF DEFENCE
LOK SABHA

UNSTARRED QUESTION NO.149
TO BE ANSWERED ON THE 18™ JULY, 2018

RAFAEL DEAL

149. SHRI ASADUDDIN OWAISI:

Will the Minister of DEFENCE  j{kk ea=h
be pleased to state:

(@  whether the Comptroller and Auditor General (CAG) has conducted the audit of
Rafael deal,

(b)  if so, whether the report has been tabled in the Parliament;
(c)  ifso, the main findings of the CAG;

(d)  whether any irregularities have been found in CAG report with regard to the said
deal; and

(e)  if so, the details and the present position of the action on Government part basis on
the points raised by CAG?
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(@) The Comptroller and Auditor General (C&AG) is conducting the audit
of the Capital Acquisition System of Indian Air Force including the Rafale

aircraft.

(b) to (e): In view of (a) above, question does not arise.
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